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NAME OF THE COMPANY: M/s Mumuko Saxena & Ors. V/s. M/s. EFN Global Impex Pvt.

Ltd. & ors.

SECTION OF THE COMPANIES ACT: 3971398
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ORDER

Learned counsel for the parties are present. Learned counsel for the respondent seeks and is

given two weeks time to address the arguments.

List on 16.09.2015 for arguments.
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Member (Judicial)


